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The Minister of Health and Family
Planning (Dr. 8. Chandrasekhar): (a)
No, Sir.

(b) Does not arise.

(c) Government does not accept
the principle of hereditary succession
in the profession of medicine.

Purchases from Public Sector

2641, Shri  Virendrakumar Shah:
Will the Mnister of Finance be pleas-
ed 1o state:

(a) whether it is 5 fact that Gov-
ernment have taken a decision to
make purchases for public sector un-
dertakings only from State industrial
units at negotiated prices, without in-
viting tenders;

(b) the reasons for this major de-
parture from the established practice
and policy of inviting tenders for the
supply of equipments for public gec-
tor projects; and

(e¢) which public sector undertak-
ings have already adopted this new
practice?

The Deputy Prime Minister and
Minister of Finance (Shri Morarji
Desai): (a) No, Sir.

(b) and (¢). Do not arise.

Fertilizer Plant, Mirzapur

2642, Shri Hem Barua:
Shri Surendranath Dwivedi:
Shri Samar Gaha:
Shri Nath Pai:

Will the Minisier of Petrolenm and
Chemicals be pleased to state:

(a) whether it ig a fact that Gov-
ernment propose to set up a fertilizer
plant at Mirzapur;

(b) i s0, whether the proposed
plant will be in private or public sec-
tor; and
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(c) whether it will be in Indian or
foreign hands if it is established jn
private sector?

The Minister of State in the Minis-
try of Petroleum and Chemicals and
of Platning and Social Welfare (Shri
Raghu Ramaiab): (a) to (¢). A pro-
posal has been received from an
Indian company with majority Indian
ownership for establishing a fertilizer
factory at Mirzapur in the private sec-
tor. The proposal is under considera-
tion.
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Seizure of Spurions Drugs in Delhl

2644. Shri D, C. Sharma:
Shri Atam Das:
Shri Bedabrata Barua:
Shri B. N. Shastri:

Will the Minister of Health and
Family Planning be pleased lo state:

(a) whether a large qmtitq of
drugs and chemycals was Seized in a
series of raids on the 1st June, 1967
in Delhi following information that
some laboratories manufacturing
spurious and sub-standard drugs had
made huge supplies to some Delhi
chemists recently;

(b) if so, the facts of the case;
(c) the action taken in the matter;
and

d) the steps taken to check _the
m;piy and manufacture of spurious

drugs to save the people from health
hazards?

The Minister of Health and Familx
Planning (D, 8. Chandrasekhar): (¢
No raids were carried out by the
Drugs Control authorities of the Delhi
Administration on or about lst June,
1967 and as such the question of
seizure of a large quantity of spurious
drugs and chemicals does not arise.

(b) and (c¢). Do not arise.

{d) The requisite
gwven in the ctatement laid on the
Table of the House. [Placed in Lib-
rary. See No. LT-681/67].
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Fertilizer Plants

2645, Shri Kameshwar Singh:
Shri A. Sreedharan:
Shri B. N. Shastri:
Shrl Bedabratz Barua:

Will the Minister of Petroleum aad
Chemicals be pleased to state:

(a) whether it is a fact that he had
a conference with the General Mana-
gers of the Fertilizers Plants in the
Public Sector recently;

(b) if so, the subjects discussed and
the decsions taken; and

(c) the progress made so Tar in the
setting up of twp more plants at
Durgapur and Cochin with the help
of an Italian Furm?

The Minister of Planning, Petrolean
and Chemicals and Soclal Welfare
(Shri Asoka Mehta): (a) Yes, I had
met the Genersl Managers of the
Fertilizer Corporation of India,

(b) This was g routine meeting.

(c¢) Orders for the supply of plank
and machinery for the two projects
have been placed with Italian sup-
pliers. Construction work at site has
been started at Durgapur, Similarly
preliminary gite works are in progresg
at Cochin.





